
CENTf?AL administrative TRIBUWAL

PFilNCIPAL BENCH J NEW DELHI

O.A. NO. 2147/ 2001

NEW DELHI THIS 02nd DAY OF SEPTEMBER 200 2

Hon^ble Or. A. Vedavallif HTsmber (3)

Hon'ble Shri Govindan S, Tgnipij Membgr (A)

V

Constable Balkishan,

S/0 Sh. Ram Suaroopf

Uill s Raj PuTf

P0| A ttemaf P.S. > Rai^ District t Sonspat

H aryana

(By Sh. Sachin Chauhgn* Advocate)

UE RSUS

1, Union of Indiaj
through its Secretary,
Ministry of Hon® Affairs,
North Block, New Delhi

2. Deputy Commissioner of Police,

1st Bn, DAP,
New Police Lines, Kingsway Camp,
Delhi.

,Applicant

Fbspon dents.

(By Shrl George Pareck^, Advocate)

ORDER CcO-Au)

By Hon^blB Dr. A. Vadavalli, Member (3)

Learned counsel for the applicant seeks permission to

withdraw this O.A, Permission granted.

O.A. dismissed as withdrawn.

G ov in dan' S

Membe

1^ .\i

(Dr. A. Vedavalli)

Member (3)

vksn/


